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University Grants Commission    Act, 
1956:— 

(i) G.S.R. No. 31(E), dated the 18th 
January, 1979, publishing the University 
Grants Commission (Disqualification, 
retirement and conditions of service of 
members) (Third)  Amaidment Rules, 
1978. 

(ii) G.S.R. No. 32(E), dated the 18th 
January, 1979, publishing the University 
Grants Commission (Returns and 
Information by Universities)  Rules, 1979. 
[Placed in Library. See No. LT— 4457/79 

for (i)  and (ii)]. 
Notification of the Ministry of Finance 
(Department of Revenue and related 

papers. 
THE MINISTER OF STATE IN THE 

MINISTRY OF LABOUR AND 
PARLIAMENTARY AFFAIRS (DR. RAM 
KRIPAL SINHA); Sir, 0n behalf of Shri 
Satish Agarwal, I beg to lay on the Table, 
under section 158 of the Customs Act, 1962, a 
copy (in Ehgish and Hindi) of the Ministry of 
Finance (Department of Revenue) 
Notification G.S.R. No. 287(E), dated the 8th 
May, 1979, alo'ngwith an Explanatory      
Memorandum      thereon. 

[Placed 5n Library. See No. LT-4469/79]. 

The Urban Land (Ceiling and Regulation) 
Senond Amendment Rules, 1919 anil related 
Daners. 

 

[Placed in Library.    See No.    LT— 4459|79]. 
Report and Accoun(s (1977-78)   of the 

Bongaigaon Refinery and Petrochemicals 
Limited and related papers 

 

I. Reports and Accounts (1976-77 and 1977-
78) of the Central Institute of Plastics 

Engineering and Tools, Madras and related 
papers. 

II. Oil Industry      (Development) 
Amendment  Rules,  1979. 

 


